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BEFORE THE NATIONAL GREEN TRIBUNAL
AT PRINCIPAL BENCH, NEW DELHI

OA No. 34 of 2025

Sunil Sharma ....Applicant

Versus

State of Haryana & Ors. ' ....Respondent

STATUS REPORT BY WAY OF AFFIDAVIT OF
DHIRENDRA KHADGATA, COMMISSIONER,
MUNICIPAL CORPORATION, FARIDABAD, ON
BEHALF OF CHIEF SECRETARY, GOVERNMENT OF
HARYANA

OST RESPECTFULLY SHOWETH:

.Dhirendra khadgata, IAS, Commissioner, Municipal Corporation,

Faridabad, do hereby solemnly affirm and declare as under:

1. That this Hon’ble Tribunal after considering report submitted by Joint
Committee passed order dated 15.04.2025. The relevant portion of
order dated 15.04.2025 is reproduced below:- |

"40. In view of the number of such instances of construction of
religious structures on public land/public park etc., illegally, the
Chief Secretary ,Government of Haryana is directed to issue
appropriate instructions for creating public awareness against
construction of such illegal re/igidus Structures on public
land/public park etc., by way of publication of advertisements

in National/Local News Papers and other means apprising the

members of public about directions given by Hon’ble Supreme

Court prohibiting raising of religious structures on public
land/public park etc., such religious structures being liable to
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be demolished and the violators being liable to appropriate
penal action including initiating of contempt of court
proceedings against them for contempt of orders passed by
Hon'ble S upreme Court.

41. The Chief Secretary, Government of Haryana is also
directed to file compliance report in this regard, personally or
through duly authorized officer, at least one day before the next

date of hearing fixed.”

2. That present status report is being filed by the deponent who has

been authorised to file the same: on behalf of the Chief Secretary,

Government of Haryana, in the aforesaid official capacity.

. That in compliance with the order dated 15.04.2025 publication in

National Newspaper namely “The Indian express and Dainik Jagran”

‘has been published on 29.05.2025 for creating public awareness

against construction of illegal religious structures on public land /
public parks etc. Copy of publication dated 29.05.2025 in “The
Tribune” is enclosed herewith as Annexure-R/1 and R/2

respectively.

That similar instructions have been published on behalf of MCF also
in National Newspaper namely “Dainik Jagran” on 25.05.2025 for
creating public awareness against construction of illegal religious
structures on public land / public parks etc. Copy of publication dated

+15.05.2025 in “Dainik Jagran” has already been placed alongwith

compliance report dated 25.05.2025 filed on behalf of Deponent.

The status report is being submitted for consideration of this Hon’ble

Tribunal. The answering Corporation shall abide by further directions
passed by this Hon’ble Court.
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VERIFICATION

Verified at Faridabad on 29th day May, 2025 that the contents of above
affidavit are true and correct to my knowledge and on the basis of
information derived from the official record which I believe to be true and

no material fact has been concealed therein.
D%n/ent
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NORTH WESTERN RAILWAY

E- TENDER NOTICE

Dy CMM / NWR/ Ajmer, acting for and
Behall of the Prasident of India Invites
E-Tender against tender No.
42255358 dt. 27.05.25, Ciosing dt:
23.06.2025 at 14.25 Hrs. Bldders wil
bo able to submit their Original!
Revised bids up to closing date and
time only. Manual offers are not
allowes) against this lender and any
such manual ofters reeaived shall be
ignored. 1. Dascription of work:
LONG BLOCK FOR GREAVES
MAKE DIESEL ENGINE CRCB-iI
2. Quantity: 18. Nos. 3, Date & Time
for submission of Tender:
Submissien of E-Tender up to
23.08.25 at 14.25 Hrs. 4, Waebsite
particular: www. ireps.gov.in

Follow us c:xnms ’\‘«\‘%ni‘«aﬂm NRetwoye

NORTH WESTERN RAILWAY
E-TENDER NOTICE

£-Tender Notice No 48 to 52-25-26
Dt Rly Manager, NWRly. Bikaner
for and on behatf of President of India
invites open E-Tender for the
tollowing works up 10 16.00 hours on
18.06.2025 as beiow:- Tender No.:
49 Name of Work with its Location:
Pravision of 110KL capacity OH tank
at Kosli slongwith allied pipeting work,
UG tank at MHRG, development of
park at CKD, KS| and gym at MHRG,
BNW. CKD and KSI| colony under
ADEN / Bhiwani, Approx. Cost of
Work: Rs. 8318458.43 Earnest
money Rs.: Rs. 126400.00 Yender
No.: 50 Name of Work with lis
Location: Provision of community
hall with indoor games facility al
Bhiwani under ADEN / Bhiwani,
Approx. Cost of Work: Rs.
31767617 18 Earnest monoy Rs.:
Rs. 308900.00 Yender No.: 51 Namo
of Work with its Location: Provision

badmunton court facility at Hissr under
ADEN/Sirsa. Approx. Caost of Work:
Rs. 31787617.18 Earnest money
Rs.: Rs 308800.00 Yendor No.: 52
Name of Work with its Location;
Solt Upgradation of Katanwall Staton
ot Bikaner Division under Amrit Bharal
Slation Scheme under ADEN/SSA,
Approx. Cost of Woark: RS,
83064056.16 Earnest money Rs.
Rs, 565300.00 Note:~ Other tarm &
condition will bo shown on N. W. Rly.
wabsite www.irops.gov.in
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OFFICE OF ADDITIONAL DISTRICT PROJECT OFFICER
SAMGRA SIKSHA RAJSAMAND

(RAJ.)
Room No, 303, 305 Secand Floor, Collectrate Campus Rajsamand
rmall ¢ rajsmya.rajsamend @gmail.com, adpaajumnd@n}nthm.gcvln
5.No. 1 SMSA/RAJSAMAND/DMFT/ Tender/2025-26/173 Date :+ 16/05/2025
NOTICE INVITING e-BID (NIB 01/2025:26)
E-bids dmwi‘:;ujif;d for integrated skill development, career guidance, and
entrepreneurship training into 81 Government/Aided schools across Rajsamand
(Rajasthan) up to 6 PM of dated 05.06.2025 other Detail may be seen in bidding
document at state public procurement portal website www.sppp.rajasthan.gov.in or
website www.eproc.rajasthan.gov.in.
Estimated Cost: 800 Lac

NIB Code : RSE2526A0096, UBN No. : RSEZSZGSLOBOP‘ 21 .
Raj.Samwad/(/25/3198 Add. District Projec Co-Ordinator
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BHARATIYA RESERVE BANK NOTE MUDRAN (P) LIMITED

(Wholly awned subsidiary of Reserve Bank of India}
PO.: RBNML, Salboni« 721132, Paschim Medinipur, West Bengal
Pliono No ; 03227-280176 1 280317; Fax No.: 03227.280744 ( 280222

gfﬁﬂ.l%!l3&&#0%8?_(@15)&110!&!&0_&5@!&1@1&&1!&!)
ids are invited under Twa-Part tuading system far the foficwng e-Tenders ¥ METC Portak:«
1. CONSTRUCTION OF SCHOOL BUILDING IN FIVE VILLGAGES IN Pm‘;l &gwﬂlft
DISTRICT; MSTC EVENT NO. BRENMPL/SALBON! PRESS/ADMINISTRATIONA/
25:26/ET/8 [CONSTRUCTION OF SCHOOL BUILDING); BRENMPL TENDER NO.
m%ﬁﬁ}ﬁm‘mw““m’“m] )
; AY MEAL HALL IN FIVE VILLAGE SC 2
20. BR?WN&Q&SS{A?&NSWHW&&%%N%%%
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Lust dato of tender submission - 01.07.2025 by 11:00 Hrs. For downioading tandsr documents

and other datails, kndly visit wabisits Ww,mste
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candidates for filing up 1he following cantractual posts purely on
lemporary basis in Community College of Skill Development:
Assistant Professor {Electrical Engineering), Assistant
Professor (English), Junior Computer Programmaer, Trainer IT
Skills snd Office Assaciate. .

The detalled adverlisement, eligibility criteria, application fee,
Remuneralion, application form and imporiant instructions re
gvailabluon the Universily website: wwwijcboseust.ac.in.

Note: Selected Candidates will have o join immediately.
PRDH-1311/11/442028(35182/C 718 PRINCIPAL, CCED

Q MATHURA ROAD, SECTOR-E, FARIDABAD- 121006, HARYANA (INDIA)
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